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Comvmites Raport

12.081/2hrs
ESTIMATESCOMMITTEE

[Engtsh)
STATEMENT

SHRI MANORAJAN BHAKATA
(AndamanandNicobar islands) |begtolayon
the Table statement (Hinai and English ver-
sions) showng acthon taken by Govemmenton
the recommandations contamned m Chapter |
andfinal rephes in respect of Chapter V of the
Fourteerth Reportol the Esbmates Commtee
(Tenth Lok Sabha) regarding actiontaken by
Govemman on thewr Fifteen Report (Ninth Lok
Sabha) on Mmustryof Finance, Department of
Economic Affairs - Board for Industnal and
Fmancial Reconsahon

1207hrs
PUBLICACCOUNTS COMMITTEE

Forty-fourthand Forty-eighth Reports

[Trensiaton]

SHRI ATAL BIHARI VAJPAYEE

(Lucknow) Mr, Speaker, Sir, Ibegto presenta
copyeach(Hndiand English versions) ofthe
folowng Reports of the Publc Accounts Com-
mitiee

(1) Forty-fourth Report on Umon Excise
Dutes-Non levy/short levy of duty due to mcor-
rect grantofexempbon - Motor Vehicles

(2) Forty-exghth Report on Poetal Services
inRuralAreas

12071/2iws
COMMITTEEONTHEWELFARE OF

SCHEDULEDCASTESAND SCHEDULED
TRIBES

[Englssh
Reportsof Study Groups

SHRIRAM SINGH (Handwar) | begtolay
on the Table a copy eath (Hindl and Engksh
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1883-94 Ministry of Defence
versions) of thefollowng Reports

(1) Report on Study Tour of Study Group|
of the Committee onthe Wetlare of Scheduled
Castes and Scheduled Tnbes on #ts wisit to
Visakhepatham, Hydrabed, Madras andMadury
durng February, 1993

(2) Repofton Study Tourol Study Group |
of the Comemufiee onthe Wetfare of Scheduled
Castes and Scheduled Tnbes on Its wist to

Trvandrumand Bangalore dsngOatber, 1932

12.08hrs

STANDING COMMITTEE ONHOME
AFFAIRS
First Report
[Translador]

SHRI RAM VILAS PASWAN (Rosera)

Mr Speaker, Sir,|bagtolay onthe Tablea copy
ofthe First Report of the Department Related

Parhamentary Standing Committee onHome
Aftairs on Demands for Grants of the Mnstry of

Home Attaursfor 1993-94

(Enghsh}

MR SPEAKER |think , we will take up
Matters under rule 377 afterwards

Now, reply to the Defence Budget The
Pnme Minister

12.08.hrs

DEMANDS FORGRANTS GENERAL
-Contd

MINISTRY OF DEFENCE -Conid

[Englsshi”

THE PRIME MINISTER (SHRIP V
NARASIMHA RAO) Mr Speakar, Sw, | am
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ndeed grateful tothe hon Members who have
participated in the Debate and | am sure, the
Govemment has immmensely profited by the
suggeshons and also the quesbons raisedinthe
Debate

Sir, iwould first kke tostart with a very bnef
resume of the secunty envronment locailly and
alsomourregion, in ournesghborhood - Allthese
have anmpact onourown secunty environment
-and, therefore, inany debate onthe Defence of
the country, they become extremely important

Sur, It 1s said that there has been a great
transformation after the Cold Warcameto an
endand there is generally greater inchnation
towards cooperabon, dialogue, consensus eic
mglobal matters The START-II Treaty which
we all welcome has brought about , to some
extent, a change in the thinking and perhaps
broughthomethe factthat where there e poliical
will, it is possible to take the path of world peace
and for sake the path of confrontabon The
chemicals weapons treaty agan s perhaps an
deal treaty which could be emulated n all other
spheres because it is truly universal and mult-
laterally negotated agreement and t reafty con-
forms toall that incka has stood forin all matters
of dsarmamentinciuding nuciear isammament.
We have been saying, ime and agan, thatthe
chemical weapons treaty could be taken as an
wdeal treaty, as astandardto which alltothere
treaties of a similar nature could conform

Thenageinthere has been arecent devel-
opmentthatnthe 47 Session of the UN General
Assembly, itadopted a transparency in arma-
ment desolabon which led to the opening of the
amms regisier Aimost all the countnes have
subscnbedton, including india and let us hope
thet thws new procedure, new process, will really
bnng intransparency and maks all attempts at
bnngng about disarmament. reduchon incon-
ventional armaments saser Thatremans 1obe
seen over the years Butitself, thws is a good
development.

atthe global level, allthese are welcome fea-
tures Butwhat has happened atother levels?
The mutual deterrents that had been created
dunng the Cold War, they created globally an
atmosphere of uncertainty and a kand offorebod-
ngthat any nuciearholocaustwill blow the entire
globe to bits and no one country, whether it
wanted to enter the amms race or not would be
spared Thatwas thespecter of destructionon
specier of an nihbitiabon that awalled everyone
that stated everyone in the face But really
individual countnes were not affected exceptby
fhes psychologecal scenano that hunted every-
one Inactualfact, Incsawas notaffected , Pak-
stan was not affecied. Smaller countnes were
not affected But afterthe ecld Warended, the
effect has now come to the regional conflicts
Theywere always there Theywere evenbemng
fueled by the tngpowers Butthey hadtakena
lowerplace Now they have takenthe highest
profile possible because they are rally the e
problems that we anefacingand, therefore while
one feels satished that at the gioballevel there
18 amodicum of peaceful atmosphere prevail-
ng, at thelevelsthere hs beenan actual escalate
oftensionand, therelore, the Defence prepared-
ness of countnes ke Incha becomes even more
important and urgent andwe have tobe abso-
iutely clear aboutit, thatthe ColdWarendinghas
notendedouttourbles ithasperhapsinrescled
them Thisiswhatwe haveto ralhes and, | am
sure that the House will agree with me that we
have to be on ourtoes alithe ime | assure the
Members that the Government i1s very much
aware of thus and has alwaya been aware

What has happened? One super-powers
no longer there. it has been divided nto many
countnes One checipkned. military, industnal
complex hasbrokenup Whats happeningin
each of these countnes and what happenec:
dunng the transformabion 18 something winct,
we have really no way of assessingdt Thats
whywhan peopie talk of disarmamsnt, nuclear
disarmament or any other disarmament pt a
local ievel or a regeonal level, | feel thal thes s just
not possible uniess youmake i gicbal and that
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18 India's stand. Disarmamentcanonlybeglo-  landborders, slandtemtones, off-shore assets

baltoday Infact, this situationismoreciear,  andourmantmetraderoutes "

more pronounced today than before. Atleast,

there was somekind of a disciplne at that bme | think this has been the articulated policy

Now, thereisnone

The Housemay recafithatevenwhenthe
Sowet Unionand the United States were tallong
against each other on many other matters, on
onematierthey weretalkingthe same language
andthatwasthe NPT Whywasitso? Because
both of them wanted that except for that small
club, no one else shouldpossess weapons of
massdestruction, nuclear weapons But, now,
whathas happened? Wedc it know. Whots
possessing? How many mors 2. aabouttopos-
sessthem? Wehaveapolicy We haveaciear
enough policy that we arefor peaceful purposes
of nuclearenergy In spite of our capability, we
havenotembarkedon any weapons programme
{think this 1s quite clear and this 1s gong to be
the policy

Now, the questionis nthis atmosphereof
confusionwhatdowedo? tonlymeans thatboth
onthe diplomatic frontand on the Defence frunt,
we have to be very alert, much more alert

than we had been earker and | assurethe
House thatthis 1s what we are tryingtodo We
have nowimprovedour relabons, good raloahons
with all important countnes of the world includ-
ingthose whocan helpusinourdevelopemnt as
wellas Defence Oursources havebeendiver-
eified Today, withthe United States a Defence
relahionship which has been started 1s very
promising | donot say that we are ourseives
building up any greatarsenals Butthepontis
that India's Defence needs have to be met
India’s Defence Policy s very clear |wastold
yesterdayby ShnJaswant Smghthat there s no
Policy Butlthinkthe Policy has been veryclear.

*Our Defence policy, clearly articulated
since Independence, is that our miltary capabil-
ty s to be directed to ensunng Defence of
nationaltemtory over land, sea and air, encom-
passing among otheres the inviolabikty of our

since Independence. In otherwords we have no
designs toconquer othercountries Wehaveno
aggressive designes in our Defence buildup
They arepurely the needs of defence wshuchwe
are trying to meet and we will certainly meet
them Theseneedsarechanging These needs
arechangingbecause of the environment, what
theneghbours have, whatthe others have what
isthe approach ol othercountnes and whatisthe
generalatmospheremnregardtowarandpeace
mthewholeworid Thesearethe factorswhich
certamly will influence our Defence assetsfrom
tmelotme But thereisalwaysaminimum,
what we can call figurabvely, the dead-level
belowwhich wecannotgo given so many miles,
somany kilometres of post, so many kilometres
oflandborder Now, we haveto have acertain
pre-determined level of Defence preparedness
always, nomatierwhat Thathas beenensured
The doubts that were created yesterday were
thateventhathas been affected

I would like to disabuse the minds of the
hon Members andtefithem, tell the House, tell
the nation, with alithe authonty atmy command
that, that the optrmum level of preparedness has
not been affected and will never be affected
There will be vanations | do not feel as the
Defence Ministerofthecountrytoday, as | feltin
1985, because the resource crunch 1s very
much there today, which was not felt to that
extentby the Defence Msnisterin 1985 orthere-
after for some years Therefore,while these
vanations will always be there, the neceary
preparedness for the purposes of ourdefence
pohicy, in pursuance of the defence policy, will
neverbe allowedtobe lowered

Sw, now | cometosome of the conceptual
posnts - pomts onforesgn policy - raised yester-
day, and | would ike to dispose of these points
One was about the National security Council
having beenaliowedtowtheraway Now ithas
been felt that, in view of the need for speedy
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dicision making, confidentiality and fiexibility
relating to strategic and secunty matters affect-
ing the nation, the sething up of aformal mstitu-
tonal mechaniem such as the Natonal Secunty
Council may not prove tobe very successful
Thismatter has been dsscussed back andforth
foryearsandyears | have cometotheconclu-
sionthat for certain purposes, a Nahonal Secu-
nty Council maybe a goodidea, although notfor
allpurposes Solhave taken up this matterfor
areview whichis going onandwe will come as
soon as possible, to Parkamentto reportonwhat
has been decided The need for a National
Securtty Council for certamn long term purposes
isbeing felt and | personally think that this has
tobesetup, this hasto be, onceagain resus-
ctated resurrected, if ¢ has been allowed to
wither away and | will have more to sayto the
House after sometime

Sir, there has been a lot of misgiving, a lot
of anxiety and probably well placed anxiety
because of the fact that with the former Soviet
Umon, we had a long standng defence relaion
shipinregardtosupphes, manufactureetc and
after the disintegraton of the Sowviet Union, our
posttion, as the posshon of those countnes which
had similar relatonshwps with the former Sowiet
Union, has become very very uncertain and
very very unsatisfactory |agree thatthis has
beenso Governemnt have been feeling the
uncertainty very much forsometime But,|lam
glad to say that after President, Mr Yeltsin's
visit, the sstuahon has changed very muchiorthe
better and we have had lotof mprovementinthe
supplies position and also in the spare parts
position | wouldkke tobnefly reportonthis The
supplies position is as under - -

Wheninthe wake of the reorganization of
the Sowiet Union, twas percerved thatcontinued
and smooth supply ot spares from the former
Sowviet Union was in Jeapady Seven Task
Groups cavenng the following areas were
consitituted nJuly 1991 Armament Stores for
Ammy Vehicles and Engineenng Stores for
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Army, Electronics and Electncal Stores for

Army, Naval requirements, Air Defence Enwi-

ronmentand Armament for Air Force, Army and

Navy; Aircraftand Airborne Stores for Air Force

and Navy, POL and Flying Clothing

The Task Groups had detailed consuilta-
thons with the services and the producton agen-
oces anddentfied 19, 185 tems of sparesasin
digenisable

Thegroupsfoundthat n another9275tems
it would not be possible to indigerise etther
because the reguirements were smail or be-
cause drawings andothertechmical suppori was
notavailable Based ontheidentification orders
forthe manufacture of 5132 items have been
placed on public and pnivate sector units

So wivle we have been anxious on this
count, we have notbeen keeping quet. Wehave
done all thatis possible by way of ndigerusation
and ncase itis not possible- whether we can pile
upthestoresthat are needed wheraver they are
available to the extent of the Ife of the hardware
thatwe have, for which tis meant- this has been
done and the task groups have succeeded

Meanwhile there has been gradual im-
provement inthe supply of spares from Russia
and Ukraine and the Services have been ad
vised to undertake imports and stockpthing of
spares as an approach parallel to that of in
digenisation whereveritis notpossible Atthe
time of President Yeltsin's vist, assurances
were held out that supphes will be resumed
againstallpastcontracts Such supphes have
started and are likely to pick up inthe coming
months, once the problems with the production
agencies andiorshipping of goods at Ukrainan
ports are fully resolved Sowe are very much
betterthan we were in 1991 Therefore | think
withthe passage of time, this 1s going toimprove
further Notonlyinthis inali otherspheres our
expons to the Soviet Union had completely
collapsed, includingtobacco cashewnutand
manymanythings Nowtheyare lookingup We
are trying to actually reestablish whateve: rela
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There will be a time lag, it wil | not be just
overnight possible to go back to the level of
supphes and the level of trade But low it 1s
possile tosay that the worst s overand we are
prog-essmyonthe nghtlines

About Arun Singh Committee s reportsome
doubts were raised that nothing has been done
nimplementation of the report |would liketo
correct that impression The report 1s in six
volumes The position In respect of eachof the
reportsis afollows Volume 1 recommended
whatthe size of the Bth Plan for Defence should
be Volume 2 is a report on the proposed
organsahon and structures in Defence decision
malong Volume 3contain a report onplanning
management and inancial control Volume 41s
anacqushon andpurchase fortheammedforces
Volume 51 a reporton management of equip
ment, logsshes andsupport Volume Grelatesto
manpower , Govemment cidtake adecisionon
volume 1 However, the subsequent economic
cnsis necessitated a review which is on at
present. Some of the recommendations in Vol
umes 4,5 and 6 have been accepted by the
Goverenmenttandorders have beenssuedfor
implementation Itis mainly Volumes2and3
whach have proposed major structuralchanges
inthe form of Goverenment workingwhich are
underexamnabon Its notcomecttosaythatthe
whole report has been shelved This is the
poshon

Another veryimportant, wtal matter raised
was about Defence expenditure as percentage
of Central Goverenment expenditure It was
pownted oput that this has been dechringinthe
lastfiveyears |would ke to submitthat accord
inglothe budget documents presented by the
Ministry of Defence, the percentage share of
Defence nthe total expenditure has been as
under

1989-90 15 5-thatwasthehighest after
that 1990-91 14 65,1991-82 14 67 1992 93
(Reviowsed Estimates) 14 03 1993 94 (Budget
Estimates) 14 61
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Itmeansthatwiththe exception of 1989 90
the persentage share of Defence in the total
Central Goverenment expenditure has been
more orless stable Further as comparedto
1962 93, the percentage share shows aslight
increase Thisisallthatcouldbesaid Sir Ido
notsaythatthisis a very satisfactory stuation
butthisis asituationwhichis the bestunderthe
circumstances given the resouice crunch and
the other difhiculties we have come across

Now Sir the infiow of capital equipmentis
deckning over the years whereas the budgetary
outflow s increasing Itwas raised andwe are
asked whythisis happening Now the simple
answer to that 1s major acquisitions from
former USSR as well as Westemn sources
invioved deferred payments whereby inflow of
equipmentwas confinedto a smallnumber of
year.. Whateverwehavetoget we gotmthefirst
fiveyearsorthree years while payments were
spread overamuch largerpenod These pay
ments have increased in rupee terms on ac
countol exchange ratevanations Whenthefull
requirements as contracteds supphedwithina
fewyears the capital goods inflow will abwviously
vary fromyeartoyear Moreover the aircraft
the ships equipments elc onecimportedwill
beinusefor20years orso itisexpectedthat
the debt repayment obligations for equipment
acquuOtions of Westermn ongin will be substan
tally discharged within the next three toi fivo
years So this s the explanation to the point
rased

Aboutthe Navy also the samethinghas
beeniaised Thepostion beMoreor
less the same, lher!: much ol a
vanalion The Defence Budgetof 1993 94does
not cater for increase in rallway tanff hkely
inciease in POL pnces and extra ability on
accountof unfiedexchangerale Bicthinthe
fieids of transporiation and petroloum products
Mmstry of Defence and Services Headquaders
haventiated measuresforeconomy

Consequently the effect of increases or
kelyincreases i proposedtobeoftsetby such
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measures. |donot quite agree withthis. But. thes
is the only explanation which the Ministry has,
the cther explanation which | would lilke o supple-
ment s that we just have nomoney , theredore,
ithasto go down. Thisis all very simple. Wa wil
fryour bestio make up. Butitmaynotbe possible
tomakeup 100percent. Some partwilbe made
" up; andtiaat s why strenuous efforts are being
made for economsation and prolbablythes s an
opporlunity when we could pursue
econormsation o its logicalend.

Sir, another very important pomnt s about
the R & Dinvestment; and evidently, allsechons
ol the House, every one of us, wanis that there
should be a substantial ncrease nthe R&A D
investment so that self-reliance s acivevedas

quickly es possible.

Tothat, S, thefigure that | would ke o gve:
tothe House s that the percentage share of R &
D mithe Budget estimates of 1993-04 has been
increasedtofive percentirom4 1 percent, that
1s, Rs 952.098 crores in 1883-94 comparedio
Rs. 720,64 crores in 1982-83, which, [think, sby
any standards, a good, a respeciable mcrease,
# not a substantal one.

Now, Sir, sboutthe manpower policy. There
is a difference between other countnes which
have been following other systems and incka.
There is a well-defined manpower policy for
which designed to attasin and maintain the
requste force levels. The force levels are predi-
cated on the threat configuration, the wamng
time available and the designated tasks. The
force levels of india's adversaries jave a direct
bearing on ManpPOWer requirement.

Since these factors are iable to change, it
18 not pragmatic 10 evolve a statc policy on this
issue. There is & requiremant of a large standing
army in our context due 1o mandatory depioy-
ment of our live borders as also due loa large
number of formatons bemng utitsed for counter

InsuNgency., efc.

swiltch to the other method of reservists eic.,
does not appearto be feasiile . That will takea
long time to materialise, if af all, but at the
moment we cannnot do away with the present
system. We have lo ive with it and make
whatever changes or whatever abridgements
are possible. Ths is what | would ke to submit,

OpPawan, eic Yes, itis alact that i they are
available  they will be of agreat use but 18 also
alactthat hestones of incio-Pak War, . 1985 and
197 1 have aiready been released for resincied
cwculation to Category’A’ traming mstiutions of
the Armed Forces. The history of the Chinese
Confiict, 1962 is ready for distribution to these
nsituions. The writing of followang opesatonal
estories will be taken up shortly; Op pawan, Op
Meghdoot, Op Cactus, efc.

Now. Sir, onthe poin of modemesabon, Ipr
which complamnts have been made. 10 some
exdentit wouldbe rightto say that the allocahopn
for modemisabon has notbeen adequate. | only
have 1o say that within the circumstances of
budgetary constranis the principal thrust has
been fowards meeting the deficiencies m am-
muniion reserves. Lpgradation of cribical weapon
sysiems through overhaul, refurbishment and
technological improvements, introduction ol
ssmulalors and the selective introduction of
strategecally important force multiphers, par-
ticularty m the field of electronic surveillance
andelectronic wariare.

S0, asa resull ofthe conceriad efforts made
1odivert all savings and the addiional revenues
generated by the sale of surpius assets thas
been possible to sahsly most of the pnonties
projectedby the Ay Headquarters. Whateve
savng have been eflectedin any Depastment or
by any means have been ploughed mto the
channel of modemmusation. Thes agamis a matier
whuch coula be called relabve because | dotha!
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modemesabondoss nesdmore funds andwhan-
everitpossible, | assure the House that we will
go back to the level wiuch is needed and fund
adequate

There was ona verygood suggeshon thatn
orderto reduce the Pension Bll achema should
be evolved forlateral nduction of senice per-
sonnel into paramilitary andcvikan jobs | have
some experience of this, Sir Both asthe Home
Miruster and as the Defence Miruster we have
tnedthus itcanbedonetosome extent butonly
tosome extent because | am not quste sure that
after 17 years of service the Army person would
lke to go and join another Armed Sarvices
Generally, #1s found that he just wants to seftle
msomethingeise Buthecanbe avadable and
we can make it possible f anyone wants togo
and join, we can work out the detaids The
reluctance of the retinng mitary personnel to
join para military services andcontinue loserve
fartrom home, as | saud, is one of the nhiteng
factors Andthe otherfactorsinadequate num-
ber of vacances to maich tha number of people
leaving the melitary services. Thus is alsooneof
the constramts but thedea s very good because
he alsohas alotoftramning, alotof percephon and
soon Theidea is good andwe will see i more
couldbe donethanwhat is besng done at present.

Again, about the Defence R & D, | may
nformthe House that recentlywhen Shn Sharad
Pawarwasthe Delence Minster, he orderedthe
nstitubon of a Commutiee to go into thus and
preparea 10yeerseli-rekance plan for Delence
system

Thepoints that were 1o be examwadwere. n
the first phase, the focus wouldbe pnmanlyon
organusing adequate product support for the
exsting system; the second or theintermedciate
phase willinvolve an enhanced level of indig-
nous systems and goad inthe third phase would
be to plan forthe maximum possible induction
ofmchgenously developed systems sothat de;

reducediothe
barest minimum. Sir, the Commitiee sofarhas
hadthe benefit of presentations by the Army,
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Navy and Arr Force on their perspactive plans
forthenextdecade Seven Task Groups work
ngonndigensation of spares for weapon sys
tems, as | have submitted have beensetup A
Task Team of resource mobihsabon s studying
the aspects of bnngng down delence expendh-
fure through innovatve economy measures as
well as posability of generatng resource through
fuller exploitabon of defence assets n nahonal
andntemationalmarkets The Commttes wil
be shortly recerang nputs fromthe other agen-
oes andwe are axpecting the Report by June
1993 pust abouttwo months hence So,tishas
been a good step and we will know where we
stand more clearly, maybe after June, whenwe
recerve thus Report inthe nvestment of A &D

Now , Sir, about recrustment, certan com-
menis have nbeenmade Itis very sasytosay-
probably in some respects 1t ius not totally
unfounded - that there is some kind of irreguilar-
ny. comuptionetc goingon but the pattem s kke
this Testsare areconductedon a fixed dateall
overthe country applicahons once submitied
remam vald tll a candidate becomes over-
aged, screening of candiciates 1s camed outby
a Board of Officers which includes two Mem-
bers from the hcally stahoned Units, a system
of ndependent checks by a secound Medical
Officer has also been instituted, the merit listof
selected canchdates 1s displayed for public in-
formabion, candidates who areselectedbut dont
jomn are sent Registered letters as final call for
enrolment and bnly screaned personnel are
posted to recrutment related jobs and their
tenure is restricted to two years This s the
peatiem.

Now, fhon Members have anysugges
hons, any further suggestions, improvements
refinements whatever to change this and make
# more transparent, leas corrupt etc | would
welcome every bit of suggeshon given by any
hon Member or any one in the country Be-
cause, there 18 no guestion of claiming that
everythingis perfect, humn naturebeing whal t
= But, there should be no dfficulty n accepling
suggestions and mplementing them fromwher-
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everthey come and whatever extentthey may
help Sur, thus is anopenoffer, | would ke toinvite
suggestions

Now, Sir, aboutteethtotailratio imaygive
some figures which may not fuly satisfy the
membersforatleastthereisa ghmmerofhope
thatin the future, we will be able to dobetter In
1970, theteethtotai ratio was 621038, in 1960,
twas 651035, and now, in 1990, it1s 7010 30,
which s aclearindication that, efforts have been
made to improve it and the improvement has
come about, maybe theresalimitbeyondwinch
it cannotbe improvedthings being what they
are But, then, we will make an utmosteffortto
dowhatever s posstble, the bestefforts andthe
best results inthis respect, Sir So, we areon
the nghttrack and this 1s what | wantedto submit
tothe House

Now, Sir, some questions were raised
about LCA, why s t necessary, you have been
buying all kinds of things, all kinds of aero-
planes, if one 1s enough, why do you go for
anotherandsoon Now, Sir, itis awellknown
factorthatasingle plane, asingle aircraftwhat-
everthe make, whatever the capability, cannot
really meet all situations in airports

I think this 18 rudimentary People will know
thatthusisso Therefore, as perour requirments
we have hadto diversdy

LCA s replacing the Mig senes of aurcrait
whichform70percentofourflest LCA hasto
carry out air combat close air support and
interdoiction roles The project has been ac-
cepted, Sir The Cabinet approval was given
onlyonthe 20thof Apnl Now, itis afataccomph
We are going tohavert , Andtheidea s dunng
1990-85, we have taken a decision on
productionisation Presently, alltechnohgy op-
tions havebeenciosed Sub-systemfabncation
1isinprogress. The Project s working towards
Jirst flight of LCA i June 1883, and we take
decisions for productionisation in 1985 The
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intihal operational clearaniof the awrcraftwilbe
soughtih2002AD The Alrforce s fully commat-
tedtothe LCA

AboutJ r,twasconsideredasitisa
deep penetration bomber; andthen Mrage 2000
air-to-airand air-to-ground combiat support, Mig
29, air defence system, Migs 21,23, 27 again
withairinternal vanation, air-to-air and closo ar
supportincluding airto sufaceand LCAis a
multi-role high performance aircraft system,
whichwill replace the ageing Migs So, le | don't
think any great redundancy in allthese senes
Migs are goingto bephasedout Therefere, by
thetime, they are phased out, LCAwilbeonthe
field Thisisthe position .

Now, whenthe contract forthe Mirage 2000
was signed, someof the weaponstobe usedon
it were still under development Hence the
arcraft was purchasedwithouta full, comple-
ment of weaponry Wheneevera new arcrafts
inducted, fying training istobe gven forayear -
or so to make the Pilot proficient in ds use,
operational use of the aircraft will anse only
thereatter Allthe weaponshadbeen procured
intime for the operational use of the aurcralt So,
the cntiism that was made yesterday thatin the
first place it was brought without the weapon
system, the backgroundis what | have justnow
stated

Aboutthe AnunMBT ..........(Interpaton)
[Transiation)
You know that it will make mytask easier

[Englsh)

Aftotal of 19 prototypes for R & D evaluabon
- really on this, there is 8o much of investment
of labour and also technonogical expertise; so
much has been done; this country can be proud
of Ajun Theres absolotely no doubt. - and23
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n 1993 have been very impressive andithad
been decidedto olan for the induchon ofrt certam
regiments in the Army after a final round of
confirmatory user trials in JUne, 1983. Prob-
ably, there will be summer trials. Allocation for
the pre-producationm) senes of tanks are ad-
equately provided for inthe DRDO budget. The
regularinduction of MBT oncommencement of
talk. commercial production is likely to com-
mence from 1995-98. Thisisthe latest posion.

Then aboutcopmpulsory military traming
,this pointisimportantbecause there has been
astrongly argued pomnt that we should nothave
thes very ng Army and we should have asmalier
Armywith a large number of reservists and so
on. Many hon. Members referred to this.

Now the situation is that the Indian Amed
Forces get enough people on avoluntary basis
andto train all able bodied citizens in military
practices would be prohibitive in money terms
and also adminstratively impracticable.

We are not able eventoincreasethe NCC
strength Formany Years we have beentrying,
but it has been only margnally possible be-
cause the costs are lwgh. But | do feel that at
some point of time in future we have tofall nwith
the othercountnes who are doing it. The only
thing s that the populatiokn of india and the
conditions here do not admit of a very quick
changeover fo the new pattemn. But | agree that
the NCC and the other orgarssabions wouldhave
to be first improved, both quantitatively and
qualitatively and then we couid think of what s
tobedone

Aboutthe Temitorial Ammy there was a pont
raisedthatitis going down. We williook into that.

Some points have been raised aboutthe
cantonments. We all kn ow what theyare Very
fewtaxes are raised anditis a kind of all money
being found by the Govemnment. I think that has
tochange andincourse of time we will haveto
insiston some taxes being raised by the authon-
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These are some of the important points
raised. In the end, | would kke to once agan
resterate that no matterwhat the constrants, the
necessary preparedness of the country will
always remain and the Government 1s deter-
mined on this. | wouid like to assure the nation
that there is nolet up whatsoever

| Translation]

DR. S.P.YADAV (Sambhal): Would you
be kind enough totell us about the Bofors gun

SHRIP.V.NAARASIMHA RAQ . I shail put
youbeloret.

[ English)

MR SPEAKER: | shall now put all the cut
motions moved to the Demands for Grants
relating to the Ministry of Defence to vote, to-
gether, uniess any hon.. member desires that
any of s cut motions may be put separately.

Allthe cut Mohons were putand
Nagatived

MR. SPEAKER: | shall now put the De-
mands for Grants relating to the Ministry of
Defencetovote.

Thequeshonis:

“That the respective sums not exceeding
the amounts on Revenue Accountand Capital
Account shown in the Fourth Column of the
Order Paper be granted outto the President of
the Consolidated Fund of india, tocomplete the
sums necessary to defray the charges that will
come in course of payment during the year
ending the 31st day of March, 1994, inrespect
ofthe heads of Demands entered nthe second
Column thereof against Demand Nos. 16t 22

relating to the Mirustry of Defence.”
The motion was Adopted



